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For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 4892 of   

2022 Competition. 

App. (AT) No. __ of 

2022 

 

MANISH JODHAVAT 

Vs. 

COMPETITION COMMISSION OF INDIA 

S. Saleem 
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